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with the provisions of the Cinematograph 
Act, 1952. This Act does not permit certi­
fication of a film which against decency. 
Furthermore, showing of a blue film is an 
offence punishable under Section 292 of th« 
Indian Penal Code.

(b) Does not arise.
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Further Reorganisation of Assam

4161. SHRI P. GANGADEB: Will 
the Minister of HOME AFFAIRS be pleased 
to state :

(a) whether the events in Bangla Desh 
have induced fresh thhiking in the Union 
Government about further reorganisation of 
Assam in the interest of the security and 
economic development in the eastern 
region; and

(b) if so, the outeome thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
K. C. PANT) : (a) and (b). The reorgani­
sation of the North-eastern region has been 
under consideration for some time keeping 
in view the need for a co-ordinated 
approach to the problems of development 
and security of the region. The events in 
Bangla Desh have only underlined the 
importance of this approach.

Complabitsgagaiast Private Units 
in Imports Field

4162. SHRI N. E. HORO : Will the
Minister of FOREIGN TRADE be pleased 
to state :

(a) the names of the private units 
upon which some restrictions have been 
imposed in India in the field of imports ;

(b) whether Government have recievcd 
some complaints regarding their activities 
in this field ; and

(c) if so, the nature of complaints ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
A. C. GEORGE) : (a) to (c). The infor­
mation is being collected and will be placed 
on the Table of the House.

Decline in Exports to U.S.A-

4163. SHRI N. E. HORO : Will the 
Minister of FOREIGN TRADE be pleased




